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C.P. No. 06/2012

None for the petitioner. Shri Pradip Singh Sisodia proxy for Shri Krishna
Dev Vyas, CGSC representing the ROC, Kanpur,

In the present matter, the notices were sent by this Registry are
return unclaimed for want of correct address. That apart, notices sent to
the petitioner Nos. 2,4,6 are also returned as unclaimed and service of
notice in respect of other petitioners 1.e. Petitioner nos. 1,3,5,7,8,9 are
still awaited.

Such being the position, the Registry is directed to issue afresh
notice to all the Respondents as per the address available on record. The
Registry is further directed to provide a copy of complete pleadings of
this petition to learned CGSC representing the ROC, Kanpur, so as to

make him able to file its report.

The matter to be listed on 15" March, 2018.
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